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reduction of ground rent for plots in the
cclony was sent to the Ministry of Finance ;

(b) the nature of correspondence with
the Mibistry ;

(c) whether it was also decided that after
Sending the proposal to the Ministry of
Finance, the Members of Parliament with
whom the matter was discussed will also be
informed ; and

(d) if so, whether any of those Members
were informed and if not, the reasons
therefor ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D. SANJI-
VAYYA) : (a) to (d). In this connection, a
reference is invited to paragraph 7 of the
note circulated to the Members of the Coo-
sultative Committee for the Department of

Rehabilitaticn, of which the Hon'ble
Members is also a Member, with the
Department  of Parliamentary  Affairs’

Circular No. 528 dated the 13th October,
1970. A copy of the relevant extract is
laid on the Table of the House. [Placed in
Library. See No. LT - 4542/70).

Pricing of Plots in E. P. D. P. Colony
Kalkaji, New Delhi

4110, SHRI B. K. DASCHOWDHURY :
Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether his Ministry agreed to revise
and reconsider the existing priciog of plots
per sq. yd. in the East Pakistan Displaced
Persons Colony, Kalkaji, New Delhi along-
with vouchers of actual cost and other
expenses ;

(b) if so, whether any scrutiny of the some
has been done to the satisfaction of some
Members of Parliament ; and

(c) if not, how soon the same scrutiny
will be made and the value per sq. yd. will
be reduced according to assurances given by
the former Minister of Rehabilitation, Shri
J. L. Hathi and if pot, the reasons therefor ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D. SANJI-
VAYYA) : (a) to (c). The scheme for allot-
ment of plots in the East Pakistan Displaced
Persons Colony has been prepared on a *‘no-
profit-no-loss” basis. The final cost of
acquisition is not yet available as several
awards are pending in the Courts, However,
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for the purpose of calculation, the cost has
been teken as Rs, 4/- per squatre yard. On
the basis of the actual expenditure incurred
on the development including the cost of
land as calculated above, the rate per square
yard comes to Rs. 30.39. The final price
will be further determined as soon as the
final cost of acquisition is available. A
scrutiny as contemplated by the Hon'ble
Member will, if consideted necessary, be
made only after material has been available
for determining the fina! cost.

Resolutions Passed by Executive Committee
of Manipur Veterinary Association

4111. SHRI M. MEGHACHANDRA :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether the Secretary, Manipur
Veterinary Associaticn, an affiliated unit of
All India Veterinary Association, sent some
resolutions passed by the Executive Com-
mittee of the Association to the Personal
Secretary, Lt. Governor, Manipur and
whether he was given warning and censured
by the Secretary of the Government of
Manipur for despatching the resolutions ;

(b) If so, the reasons for this stern step
against the Secretary of the Association ;
and

(c) whether Government
the step taken ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION  (SHRI ANNASAHIB
SHINDE) : (a) to (c). The Ministry is
ascertaining the position. A statement giving
the requisite information will be laid on the
Table of the Sabha in due course.

are reviewing

Ald for Applied Nutritional Programme
in Manipur

4112. SHRI M. MEGHACHANDRA :
Will the Minister of FOOD AND AGRI-
CULTURE be pleased to state :

(a) the progress in the Applied Nutrition
Programme works in Manipur during the
last two years ;

(b) the number of vehicles given as aid
for this programme during the said period ;
and

(c) whether the said vehicles are also
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used for other purposes unconnected with
Applied Nutritional Programme ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
CO-OPERATION (SHRI . C. JAMIR):
(a) The Applied Nutrition Programme was
being implemented in 2 blocks in 1967-68.
During 1963 69 and 1969-70, three and ore
more blocks were taken up bringing the total
number of blocks to six. In the last two
years, .e., during 1968-69 and 1969-70, 333
villages were covered, 194 school, kitchen
and community gardens came up; 167
horticulture village units, 161 fisheries village
units and 84 poultry village units were set
up ; demonstration feeding was extended to
4520 child and women days ; 153 Mabhila
samitis and Youth clubs were associated in
the programme and 522 persons were trained
under this programme.

(b) Thirteen vehicles.

(c) According to the report received from
the Man‘pur Administration these vehicles
are not being used for purposes unconnected
with the Applied Nutrition Programme.

Request for Grant of Recognition to
Manipur Vetternary Association

4113, SHRI M. MEGHACHANDRA :
Will the Ministes of FOOD AND AGRI-
CULTURE be pleased to state :

(a) whether the Manipur Veternary
Association organised by the Veternary
(iraduate Doctors on thc model of the All
India Veternary Association and as affiliated
to the all India body, is body, is by now
recognised by the Government of Manipur ;

(b) whether  the Association has
represented to Government for their accord
ing recognition to the Association ; and

(c) if not, the reasons for the delay in
according recognition thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) to (c). The required informa-
tion has been called for from the Manipur
Government and will be laid on the Table of
thie Sabha in duc course.
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Opening of Post Offices in each Village
of West Bengal

4114, SHRI SARDAR AMJAD ALI:
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) the number of applications lying
pending with the Governm'nt for opening
village-wise Post Offices in West Bengal and
for how long ; and

(b) the reasons for not taking final action
thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DEPART-
MENT OF COMMUNICATIONS (SHRI
SHER SINGH) : (a) and (b). The informa-
tion is being collected and will be laid on
the table of the Lok Sabha.

Expansion of Irrigation Facilitles in
Tripura During 1970-71 aad 1971-72

4115. SHRI KIRIT BIKRAM DEB
BURMAN : Will the Minister of FOOD
AND AGRICULTURE te pleased to state :

(a) the total area of land under cultiva-
tion in Tripura and the acreage thereof
which is provided with irrigation facilities ;
and

(b) the details of scheme to expand
irrigation facilities to more lands in Tripura,
both under small and big irrigation projects,
during 1970-71 and the proposed schemes for
1971-72 ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : (a) The total gross area under
cultivation in Tripura is about 3.4 lakh
Hectares of which about 18,000 Hect. (gross)
is provided with irrigation.

(b) Additional irrigation facilities are
being provided in Tripura mainly through
{ift irrigation projects and tubewells and also
to some extent by surface water flow irriga-
tion projects. The anticipated cxpenditure
on these schemes for the year 1970-71 is
Rs. 21 lakhs. The plan for 1971 72 has not
yet been finalised.





